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[Employment of the dependence of
the retired Railway employees

2151. SHRI BHOLA PRASAD; Will
the Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that Gov-
ernment propose to issue an order for
employing one son or daughter of the
retired railway employees, as is reported
to have been made recently by the
Minister of State in his Ministry at a
public meeting at Varanasi and which
had also appeared in the press, and»|*ft;
fj

(b) if so, the date from which the
order is being issued?]
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t{THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN);. (a) No. No
such statement was also made by the
Minister of .State for Railway., at
Varanasi.

(b) Does not arise.]
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t [Increase in the grant of pension to
the Railway employees

2152. SHRI BHOLA PRASAD; Will
the Minister of RAILWAYS be pleased
to state;

(a) whether it is a fact that Gov-
ernment propose t0 grant pension to the
railway employees at the rate of 50 per
cent of their pay;

(b) whether it is also a fact that
Government propose to grant an in-
crement to those railway employees who
participated in the railway strike in May,
1974, as was done in the case of loyai
employees during that strike period; and

(c) if so, by when, and if not, what are
the reasons therefor?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

(SHRI SHEO NARAIN": (a) The pension
scheme adopted for the rail-

+[ ] English translation.
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way employees is in toto the same as
formulated by the Ministry of Finance for all
Central Government servants. Any decision
regarding the liberalisation of Pensionary
benefits when taken in regard to the Central
Government servants as a whole will be made
applicable to the railway employees also.

(b) and (c¢) At present no such
proposal is under consideration]
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[Promotion to Railway employees

2153. SHRI YOGENDRA SHARMA: Will
the Minister of RAILWAYS be pleased to
state;

(a) whether it is a fact that Government
propose to issue orders for giving promotions
in higher grades to those Railway emplyoees
who have been continuously serving for the
last 10-15 years in the same grade and
particularly to those clerical employees who
have been working in grade II for the last 20—
25 years and have been stagnating in the same
grade at the maximum of their pay scale; and

(b) if'so,, by when?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI SHEO
NARAIN): (a) and (b) No. But cadre
restructuring has been done recently creating
larger number of higher grade posts with the
object of relieving stagnation.

The extent of stagnation will be kept under
review from time to time to devise measures
for reducing it.]

Gandhi Kustha Nivaran Pratisthan,

Village Akhalarpur Distt. Rohtas, Bihar

2154. SHRI YOGENDRA SHARMA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether any petition/communication
was received by the Central Government on
the 27th January, 1978 demanding for an
enquiry into the affairs of the Gandhi Kustha
Nivaran Pratisthan. Village Akhalarpur,
Distt. Rohtas in Bihar;

(b) whether it is a fact that in 1962 a
grant of rupees thirty-two thousand was
given to this organisation;

(c) whether it is also a fact that on
account of mismanagement by the then
Chairman of State Leprosy Board dis-
continued the grant;

(d) whether it is a fact that the decision of
the Board has never been implemented; and

+[ ] English translation.



